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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 10th June, 2026

F. No. QA-12012/8/2021-QA-FSSAI.—In exercise of the powers conferred by Sub-section (1) of Section 43
of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India hereby
makes the following amendment in the notification number S.O. number 3648 (E) published in the Gazette of India,
Extraordinary, Part-11, Section 3, Sub-section (ii), dated the 6" December, 2016, namely: -

In the table,

1. In ‘A’ related to NORTHERN REGION, under Haryana, after serial number 21, the following entries shall be
inserted in respective columns, namely: -
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D-28, Infocity 1, Sector 33, Gurgaon, Haryana

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
@ ) @)
“22.  |Fare Labs Private Limited (Location 2), Biological
Reg. No. 90/N/FSSAI/2026 Chemical”;

2. In ‘B’ related to WESTERN REGION,

(1) under Gujarat, for serial number 2, in column (1) and respective entries in column (2) & (3), the following shall be
substituted, namely: -

350/A, GIDC, MAKARPURA, VADODARA, GUJARAT, INDIA

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
@) ) @)
“2. |STC ANALYTICAL AND ENVIRONMENTAL SERVICES LLP Biological
Reg. No. 7/W/FSSAI/2014 Chemical”;

(2) under Madhya Pradesh, after serial number 12, the following entries shall be inserted in respective columns,

namely: -
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) ) @)
“13. |Food Testing Laboratory, Acropolis Institute of Pharmaceutical Education and Biological
Research )
Chemical”;

Reg. No. 83/W/FSSAI/2026
Mangaliya Square, Indore Bypass Road, Indore, Madhya Pradesh

(3) under Maharashtra,

(a) for serial number 42, in column (1) and respective entries in column (2) & (3), the following shall be substituted,

namely: -
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
(1) (2) (3)
“42. |QSS INSPECTION AND TESTING PRIVATE LIMITED Biological
Reg. No. 77/W/FSSAI/2025 Chemical”;

PLOT NO. A-168, ROAD NO 25, MIDC, WAGLE INDUSTRIAL ESTATE,
THANE-WEST, THANE, MAHARASHTRA, INDIA
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(b) after serial number 46, the following entries shall be inserted in respective columns, namely: -

Plot No. ATC-27, Mahape, M.I.D.C. TTC Industrial Area, Navi Mumbai,
Maharashtra

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation
1) (2 (3)
“47. |Eminence Analytical Private Limited Biological
Reg. No. 84/W/FSSAI/2026 Chemical”;

3. In ‘C’ related to SOUTHERN REGION, under Kerala, after serial number 19, the following entries shall be

inserted in respective columns, namely: -
Sr. No. Name, Regn. Number and Address of the Laboratory Scope of
accreditation

1) ) @)

“20. [Standards Environmental & Analytical Laboratories Biological
Reg. No. 100/S/FSSAI/2026 Chemical
Standards', Building No. 338/A, B, C, D, E, Edayar, Muppathadam P.O., Kochi,

Ernakulam, Kerala

21.  |Quality Testing Laboratory, Coconut Development Board Biological

Reg. No. 101/S/FSSAI/2026 Chemical”

South Vazhakulam, Aluva, Ernakulam, Kerala

RAJIT PUNHANI, Chief Executive Officer

[ADVT.-111/4/Exty./166/2026-27]

Note : The principal notification was published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii), vide S.O. number 3648 (E), dated the 6™ December, 2016 and last amended vide notification
number F. No. QA-12012/8/2021-QA-FSSAI dated 28" April, 2026 in the Gazette of India, Extraordinary,

Part 111, Section 4.
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